FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF CU ENERGIES LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor CU ENERGIES LIMITED
2. | Date of incorporation of corporate debtor 05-05-2016
3. | Authority under which corporate debtor is | ROC Gwalior
incorporated / registered
4. | Corporate Identity No. of corporate debtor U40106MP2016PLC040691
5. | Address of the registered office and principal | E-30 Shatabdipuram Ews, Ukhri Road,
office (if any) of corporate debtor Vijay Nagar Colony, Jabalpur,
Madhya Pradesh, India, 482002
6. | Insolvency commencement date in respect of | 28-08-2025
corporate debtor (Order uploaded at NCLT website on
01-09-2025)
7. | Estimated date of closure of insolvency | 28-02-2026
resolution process (180 Days From the date of receipt of
Order)
8. | Name and registration number of the | Mr. Navin Khandelwal
insolvency professional acting as interim | Reg. No: IBBI/IPA-001/IP-P00703/2017-
resolution professional 18/11301
9. | Address and e-mail of the interim resolution | Address:-206, Navneet Plaza 5/2 Old
professional, as registered with the Board Palasia, Indore- 452018
Email:navink25@yahoo.com
10. | Address and e-mail to be wused for | Address:-206, Navneet Plaza 5/2 Old
correspondence with the interim resolution | Palasia, Indore- 452018
professional Email: ibc.cuenergies@gmail.com
11. | Last date for submission of claims 15-09-2025
(14 days from the date of order
received by IRP)
12. | Classes of creditors, if any, under clause (b) of | Based on limited information, there is
sub-section (6A) of section 21, ascertained by | no class of creditor u/s 21(6A)(b) of
the interim resolution professional IBC 2016.
13. | Names of Insolvency Professionals identified | Not Applicable.
to act as Authorised Representative of creditors
in a class (Three names for each class)
14. (a) Relevant Forms and (a)Weblink:
(b) Details of authorized representatives https://ibbi.gov.in/en/home/downloads
are available at: Physical address: As per point 10
(b) Not applicable as per information
available with IRP till date

commencement of a corporate insolvency resolution process of the CU ENERC\*W@R‘@' JmED
on 28-08-2025 (order uploaded at NCLT website on 01-09-2025). § _\\:‘3; i

Fi
&
[ =3
[ —]
e
&’-@w o
""MJ.}..:‘—/




The creditors of CU ENERGIES LIMITED, are hereby called upon to submit their claims

with proof on or before 15-09-2025 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA.

Submission of false or mi S é@ proofs of claim shall attract penalties.
S
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Navin Khandelwai z
Interim Resolution &%ﬁ
IBBI/TPA-001/1P-P00 /%?@_%@{?N'\ 711301
AFA valid till 31-12-2025

Date: 03-09-2025

Place: INDORE
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FROM THE FRONT PAGE
First made-in-India...

shortspan of3.5years, we have
the world lookingat India with
confidence,” said the minister.
“Today, the construction of five
semiconductor units is going
onatarapid pace. We just pre-
sented thefirst‘Made-in-India’
chip to PM Modi,” he told the
gathering.

India’s semiconductor jour-
ney has gained momentum
under the Semicon India
Programme.

The Governmenthasalready
approved 10 projects in criti-
cal areas such as high-volume
fabrication units (Fabs), 3D het-
erogeneous packaging, com-
pound semiconductors, and
outsourced semiconductor

India’s smallest

Addressing the global gath-
eringofindustryleaders, inno-
vators, and delegates from over
40 countries, PM Modi said,
“The world trusts India. The
world believes in India. The
worldisreadyto build the semi-
conductor future with India.
Inthe semiconductorworld, oil
is often called black gold, while
chips are considered digital
diamonds.”

Prime Minister Modiunder-
lined that India’s semiconduc-
toreffortisnotjustaboutman-
ufacturing chips but creating
acomplete ecosystem that will
redefine the global industry.

The Prime Minister com-

assembly and testing (OSATs).

In addition, design-focused
initiatives have supported
more than 280 academicinsti-
tutions and 72 start-ups with
advanced tools, while 23 start-
upshavebeenapproved under
the Design Linked Incentive
(DLI) scheme.

Over three days, the flagship
event will feature keynote
addresses, panel discussions,
fireside chats, paper presenta-
tions, and six international
roundtables.

A dedicated ‘Workforce
Development Pavilion’ willalso
highlight career opportunities
in microelectronics to attract
new talent.

chip will...

pared the importance of semi-
conductors in the 21st centu-
1y to the role of oil in the last
century.

“Oil shaped the last century,
and the fate of the world was
tied to oil wells. But in the 21st
century, power is concentrat-
ed in the small chip. Though
tiny, the chip has the strength
to drive the world’s progress at
greatspeed,” the PMModisaid.

Prime Minister Modi added
that the global semiconductor
market, currently worth 600
billion dollars, will cross the 1
trilliondollar markin the com-
ing years, and India is poised
to play a significant role in it.

Xi, Putin reaffirm ‘old friend'...

in the nearby Chinese city of
Tianjin, and the day before a
grand Chinese military parade
in Beijing to mark the 80th
anniversary of the end of World
War II.

The Soviet Union was neu-
tral formuch of the war in Asia,
but provided assistance to
Chinain earlierfighting against
invadingJapaneseforcesinthe
1930s. It also declared war on
Japan in the last days of World
War ITand sent troops over the
borderinto Japanese-occupied
northeastern China.

“We were always together
then, weremain togethernow,”
Putin said.

Chinasays itis neutralinthe
Ukraine war but has provided
an economic lifeline to Russia
by continuing trade despite
western sanctions. Some of its
companies havebeen accused
of abetting the military indus-
try. Putin and Xi held a three-
way meeting with Mongolian
President Khurelsukh Ukhnaa
ahead of their talks. His land-
locked country of grasslands
and mineral mines is sand-
wiched between the two giants.

Putin said in opening
remarks that the three coun-
tries are goodneighbours, with
asharedinterestin developing
ties.

N Korea’s Kim arrives in...

Troopswillmarchinlockstep
by President Xi Jinping, who
leads the long-ruling
Communist Party and heads
the military as the chairman of
the Central Military
Commission. Xi will deliver a
speech at the event, which
marks the 80th anniversary of
the end of World War II. The
audience includes about two
dozen foreign leaders from
countries seeking to improve
or maintain relations with the
government in Beijing.

It's the first major military
parade in China since 2019 on
the 70th anniversary of the

founding of communist China.
Thisweek’scommemorates the
end of WW-II, a conflict that
devastated China. The parade
aims to instill pride in the pop-
ulace and assure them that the
country is strong enough to
ward offanyattack. But China’s
growing military strength also
concerns its Asian neighbours
and the United States.

US and western European
heads of state arestaying away,
asare theleaders ofJapan, India
and South Korea.

North Korea’s Kim Jong Un
is making a rare foreign trip to
attend.

Jarange ends fast as Mah...

of fruit juice offered by senior
BJP Minister Radhakrishna
Vikhe Patil, who heads the
Cabinet sub-committee on
Maratha reservation, and oth-
er members of the panel at
south Mumbai’s Azad Maidan,
the site of his agitation since
August 29, marking the end of
his fast.

The 43-year-old activist was
in tears after breaking the fast
ashissupporters cheeredloud-

ly at the protest site.

He later left Azad Maidan in
an ambulance for medical
check-up. Earlier in the day,
theBombay High Courtdirect-
ed Jarange and protesters to
vacate Azad Maidan by 3 PM,
noting that they are holding
the protest without permis-
sion.Itlater accepted Jarange's
request to allow him to stay at
the ground zero of his hunger
strike tillWednesday morning.

Solution found in interest of...

always focused on the welfare
of the Maratha community.
Jarange, who began his hunger
strike on August 29, called off
the protest on Tuesday after-
noon after the Maharashtra
Governmentaccepted most of
his demands, including grant-
ing eligible Marathas Kunbi
caste certificates which will
make them eligible for reser-
vation benefits available to the
Other Backward Classes

Punjab AAP MLA

charges of rape, cheating, and
criminal intimidation.
Pathanmajra said so also in
a video message on Facebook
earlierin the day. The case was
registered on a complaint by a
Zirakpur-based woman, who
alleged that the MLA misrep-
resented himself as divorced,
entered intoarelationship with
her, and later married in 2021

(OBCs).

The 43-year-old activist
accepted a glass of fruit juice
offered by senior BJP minister
RadhakrishnaVikhe Patil, who
heads the Cabinet sub-com-
mittee on Marathareservation,
at south Mumbai’s Azad
Maidan, marking theend ofhis
fast. Speaking about it, CM
Fadnavis said he was happy
that Jarange ended his hunger
strike.

booked for...

while still being married. She
accused him of continued sex-
ual exploitation, threats, and
sending “obscene” material to
her. After theFIR, Pathanmajra
wentlive on Facebook, strong-
ly criticising the Punjab
Government and alleging that
Delhi-based AAP leadership
was “illegitimately ruling over
Punjab.”

Several challenges in terms of digital
literacy, financial awareness: Murmu

2 Septamber, 2025

President Droupadi Murmu, Finance Minister Nirmala Sitharaman, Tamil
Nadu Governor R.N. Ravi and State Minister Geetha Jeevan during the
120th foundation day celebrations of City Union Bank, in Chennai on

Tuesday.

taken

terms
(PTI)

CHENNAL Sept 2 (PTI)

PRESIDENT Droupadi Murmu on
Tuesday said that despite progress

in banking sector, several chal-
lenges were still faced in terms of
digital literacy and financial aware-
ness among the public.

SC seeks Mah’s reply on plea of
Govind Pansare kin against HC order

NEW DELHI, Sept 2 (PTI)

THE Supreme Court has sought the
Maharashtra Government’s response
on a plea against the Bombay High
Court order which said further mon-
itoring of probe into the 2015 murder
case of rationalist Govind Pansare was
not necessary.

A bench of Justices M M Sundresh
andN Kotiswar Singh passed the order
while hearingthe plea filed by Pansare’s
daughterand daughter-in-lawagainst
the January 2 order of the High Court.

“Issue notice,” the bench said on
September 1. Pansare, a Communist
Party of India (CPI) leader and writer,
and his wife Uma were shot at in west-
ern Maharashtra’s Kolhapur city on
February 16, 2015, while on a morn-
ing walk. While he succumbed to
injuries on February 20, 2015, his wife
survived. The investigation was ini-
tially conducted by a special investi-
gation team (SIT) of police’s Crime
Investigation Department, butwaslat-
ertransferred tothe Maharashtra Anti-
Terrorism Squad (ATS) in 2022.

The High Court was monitoring the

An artisan works on a clay model of Goddess Durga ahead of the ‘Durga Puja’
(

festival, in Agartala on Tuesday.

probe since 2016 with investigation
agencies regularly submitting reports
about progress.

Thepetitionersin the top courtcon-
tended that the High Court failed to
considerthatits coordinatebenchhad
transferred the probe from the SIT to
the ATS on August 3, 2022 to unearth
the larger conspiracy and to find the
absconding shooters.

“Even though ATS made no sub-
stantial progress in the investigation
since its transfer, the High Court dis-
posed of the said writ petition after
takinga viewthatmonitoring ofinves-
tigation is not necessary as the only
aspect required to be investigated by
ATS is to trace absconding accused,”
the plea said.

It said the High Court rejected their
prayer that monitoring of investiga-
tion by the court be continued till the
probe by ATS was taken to a logical
end. The plea said from the material
placed on record by SIT along with
chargesheets, itwas evident that there
existed a “deeper and larger conspir-
acy” and Pansare’s murder was not a
lone incident.

PTI)

Rly employees with SBl salary a/c to
get Rs 1 cr accidental death cover

NEW DELHI, Sept 2 (PTI)

THE Indian Railways has signed a
Memorandum of Understanding
(MoU) with State Bank of India to pro-
vide significant insurance cover for its
employees and their families.

Under the MoU, signed on Monday
in the presence of Railway Minister
Ashwini Vaishnaw, employees who
maintain salary accounts with SBI will
get accidental death insurance of Rs 1
crore, a press noted issued by the

Imam booked for hoisting

Islamic flag higher
than tricolour in UP

KAUSHAMBI (UP), Sept 2 (PTI)

Railways Ministry said. This is a sig-
nificantincrease from the current cov-
erage of Rs 1.20 lakh, Rs 60,000 and Rs
30,000 for Group A, B, and C employ-
ees, respectively, under the Central
Govt Employees Group Insurance
Scheme (CGEGIS). “Additionally, all
railway employees holdingonlyasalary
account with SBI will now be eligible
for natural death insurance coverage
of Rs 10 lakh without the need for pay-
ing any premium or undergoing any
medical examination,” press note said.

Empowerment of farmers and
rural economy should be a priori-
ty for the banking sector, Murmu
said at the 120th Foundation Day
celebrations of Tamil Nadu-based
City Union Bank here. Banks and
financial technology companies
offer user-friendly mobile applica-
tions and insurance products tai-
lored for underserved communi-
ties. Payment banks, digital wallets
and banking correspondents have

financial services to the

doorsteps of remote villages, she
said. Despite progress in this area,
Murmu said, several challenges in

of digital literacy, internet

access and financial awareness,
remain. “With combined efforts of
allstakeholders, people can be bet-
ter integrated with banking servic-
es through technology, digital and
financial literacy,” she said.

SOUTH EAST CENTRAL RAILWAY
INDICATIVE NOTICE
No.P/NGP/RCT/2020/3/1
Date 29.08.2025
(Engagement of Contractual Teachers
in 8.E.C.Railway, Nagpur Division)
Walk in interview for the following posts
of Contractual Teachers will be
conducted in the Sr. Divisional
Personnel Officer/SEC Railway/
Nagpur Office at 13.00 Hrs on
11.09.2025 (Thursday) for

HIH/609 AWM. /2025-26
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is one of the beneficiaries under the project
on https:/imahatenders.gov.in for above

websites only.

and Rural

Transformation (SMART) Ff:aiecl (www.smart-mh.org)

E-TENDER NOTICE NO 025_DOAWB_1214926_1
CONTRACTS IN CIVIL WORKS OF WAREHOUSE (2000 MT) &
MACHINERY SHED (190.04 Sq.M.)

The Government of Maharashtra is implementing the World Bank-
funded SMART Project. NETRA FARMTECH PRODUCER CO.LTD

and inviting online bids
mentioned works. The

estimated cost of work is Rs.233.52 lakhs (Including GST). The
last date for submission of online bid is 03/10/2025 up to 11:00
AM. Any updates or notices shall be published on aforementioned

District Impl Unit, SMART P

roject Dist.-B

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREI RS OF CU ENERGIES LIMITED

RELEVANT PARTICULARS

1. [Name of Gorporaie debior [ CJ ENERGIES UMITED

2, |Date of ion of corporate debtar | 0505-2016

3. |Authority under which corporate debtor | ROC Gwalior

| lisincorporated / registered

4, |Corporate Identity No. / Limited Uabllty U40106MP2016PLO040691
Identification No. of corporate debtor

5. |Address of the Ews, Ukir Road,

principal offie: (f any) of comorate
debtor

Vijay Nagar Colory, Jabalpur, Madhya Pradesh,
India, 482002

o

. |Insolvency commencement date in
debior

7. |Estimated date of eiosure of insolvency
resojution process

28082025
Mﬂ&l@ﬂ&@ﬂ?ﬂ_
{13) Dqummme date of receipt of Order)

Name and regisiration number of the
insaivency professional acting as intedm | Reg No:

0o

Mr. Nwin Khandelwal

purely on contractual basis for the
Academic Session 2025-26 for the
period upto 30.04.2026

Name of School : SECRMHSS/
Nainpur/ Madhya Pradesh Name of the
Post : Post Graduate Teacher (PGT)
No. of Post: 02

9. |Address and e-mail of the imerim
resolution professional,

] Indore- 452018

IBBY/IPAOU/IP-PO0T 7-18/11301
Address206, Navneet Paza 5/2 Oid Palasia,

with the Board Emallnaink25Gahoo.com
0. Address and e-mail 1o be used for ‘Address: 206, Navneet Piaza 5/2 Ok Palasia,
cormespandence with the interim Indiore- 452018
resolution professional Email: ibe.ous
11 Last date for submission of caims 15092025

{14 days from the date of order recelved by IRF)

Candidates are advised to bring with
tion form

Candidates can download 12,/ Classes of creditors, if any, under Based on mited information, there is no class of
ciause (0) of sub-section (64) of section | credior u/s 24(5AYb) of IBC 2016.
format (i.e Annexure -1) throurg‘i ki, bt dpl) Lk
clicking the link provided for Nagpur | |13, Names ofinsoiency = Not Appicable.
Division. Detalled eligibility and other identified to act as Authorised
terms & condition are avallable on Representatve: of creditors In a class
website. The Path s as below. (Three names for sam
Recrultment/News/Press Release> | ||/215omart s e VI fetinds
R“’“""'E’;:r’r"‘ﬂp“’ D‘Hﬂ;‘; jare avaliable at: {6) Not appiicable as per information
RP i date
2025-2026.

Netice is neneby glven that the National Company Law l‘nnuna\ has ordered the

e CU ENERGIES LIMITED

them the duly filled

ol atNCLT

to submit their claims with

1), self-attested Xerox
copies of certi and

experience certificates, passporl size
photographs along wnlh necessary
original will

feU
proof on or before 15052025 to the interim resolution professional at the address

Al other

have to register msmsslvas atthe venue

for Walk-in-Interview on 11.09.2025
between 13.00 hrs to 14.00 hrs.

Divl. Personnel Officer

for Sr Divisional Personnel Officers

8.E.C.Railway, Nagpur

ARARIA14

creditors may submit the ciaims with proof in person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate fts
choloe of authorised representative from smong the thres nsolvency professionas lsted

th

he olass in Form CA.

Talse or
Navin Khandelwal

Interim Resalution Professional
1BBI/IPAGOL/IP-PO0703/2017-18/11301
AFAValdtil 31-12-2025

Date: 03-09-2025

Place: INDORE

penalties.

PHONE No. 07622-401753

reqistration criteria :

E-mail

NIT No.-22/2025/CENTRALISED TENDERING/G/C.E.(B)
Online bids for the following works are invited from registered contractors and firms of repute fulfilling

Tender Invitation Notice

OFFICE OF THE EXECUTIVE ENGINEER (BUILDING), PUBLIC WORKS DEPARTMENT
CIVIL LINE GANESH CHOWK KATNI, DISTRICT KATNI (M.P.) 483501

:-dpepiukatni@gm
DATE- 29.08,2025

Probable Eranest Peiiod 6F Name of office to
[ Amount Maney  |Costof Bid | Category ";a.u which EMD and
e Yo Name of work District | Contract | Deposit | Document |  of ‘;’;‘m i ﬁ Technical bid
oital N (Rs.In (EMD) | (inRs.) | contractor 1o mni) submission to be
lakh) (in Rs.) sent online
[ 2 3 4 5 o T [ £ [[]
CONSTRUCTION OF 03
NOS. LAB AND 04 NOS Please [ e | CHIEFENGINEER
2025 PWPIU| EXTRA CLASS ROOMS AT Refer "™ | (BuILDING) PWD
| Siea | saths pan | '™ | 36 | ss000 | 000000 | tmctading | e L UNE
DISTRICT KATNI (M.P.) documents, | > | JABALPUR (M.P)
Grd cal)
PROVIDING INSPECTION i:f:l‘:“:::
“m::m' |uuluu:?c:::: :':“ 24 Months | (BUILDING) PWD
2 [2025 pwew| AT ki (w)" KATNI | 600 | 1200000 | 2000.00 “:::r Including | CIVILLINE
A2 PWD (BUILDING) DIVISION documents. L iﬁ:""ﬂé::ka"‘:‘x
RAMMEAON O (M.P) 483501
PROVIDING INSPECTION ?:E:;:
VEHICLE BOLLERO FOR Please
24 Months | (BUILDING) PWD
2025 PWPIU | ASSTY. ENGINEER (CIVIL), Refer
8 e KATHI | 600 1200000 | 2000.00 including | CIVILLINE
448122 | ASSTT. ENGINEER (E/M), tender
PWD (BUILDING) DIVISION documents. | ) S f,??,‘;‘mm
KATNI (M.P) (3rd Call) ey
PROVIDING INSPECTION EXECUTIVE
VEHICLE SCORPIO OR = ENGINEER
2025 pwpiy|  FQUVLANTFOR n:: 24 Months | (BUILDING) PWD
= EXECUTIVEENGINEER | KATNI | 696 | 1500000 | 200000 | . | incding | CVILUNE
4123 g1L01NG) PWD DIVISION dorumunt, Ry Sesson| GANESH CHOWK
KATNI (P} s DISTRICT KATNI
(3rd call (M) 433501

https://mptenders.gov.in/nicgep/app

PM (time).

5. Amendment (s) to NIT, if any, shall be pt

1. All details relating to the Bid Document (s) can be viewed and downloaded free of cost from the website.

4, EMD and Technical Bid shall be received online till Date 15.09.2025 up to 06:00 PM.

ublished on website only, and not in newspaper.

Ui & e 1 &R, dedl W A $Y I

2. Bid Document (s) can be purchased after making online payment of portal fees through Credit/Debit/Cash Cardfinternet Banking.
3. The Bid Document (s) can be purchased only online from 02.09.2025 (date) 09:00 AM (time) to 15.09.2025 (date) 06:00

Executive Engineer
PWD KATNI (M.P)

Ay
SMALL
FINANCE
BANK

' scbsn commiEacins b

AU SMALL FINANCE BANK LIMITED a seretuied commercis gan

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)

POLICe have registered a case against a 37-year-
old imam of a mosque here for allegedly hoisting
an Islamic flag higher than the national flag, an

officer said on Tuesday.

Chail Circle Officer Abhishek Singh said theinci-
dent was reported on August 31 in the Sandipan

Ghat Police Station area.

Muratganj outpostin-charge, Sub-Inspector Ajit
Singh, noticed during a patrol that an Islamic flag
had been hoisted higher than the tricolour on top
of a minaret of a mosque in Muratganj town.

Hesaid theact “diminished the dignityand hon-

our of the national flag.”

The Islamic flag was removed immediately.

Based on awritten complaint by the outpostin-
charge, police registered a case under Section 2
of the Prevention of Insults to National Honour
Act, 1971, against Imam Imtiaz Ahmed, a resident
of Chikwan Ka Purwa, Kasia, in Kaushambi

district.

Name of Borrower/Co-Borrower/
Mortgagor/Guarantor/Loan Afc N

APPENDIX IV [SEE RULE

13(2) Noti
Date & Amou

8(1)] POSSESSION NOTICE

Whereas, The undersigned being the Autherized Officer of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) under the “Securitization and
Reconstruction of Finandial Assets and Enforcement of Security Interest [Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13 (12}
read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued demand notice on the date as mentioned below calling upon the borrowers ta repay
the amount mentioned in the said notice within 80 days from the date of receipt of the said notice as per the details given in below table: -

n of Mortgaged Property

Fumiture (Borrower), Nasir Khan (Co-
Borrower), Hinaraja Khan (Go-Borrower)

L9001060130021307, M/S Badshah Steel

Hundred Forty-Three Only as on
13-May-25

Rs. Three Lac Seventy-Six Thousand Four
Hundred Ninety Only & Rs. 10,33,143/-
Rs. Ten Lac Thirty-Three Thousand One

258/1/1/1/1/2/1/2 P H No 26/2, Vill- Seoni, Th- Wa
Balaghat, MP Admeasuring 0.0090 Hectare East
West: P/O Mr. Pradhi, Nerth: Canal, South:

Building / Struieture And Fixlures Property Situated At - Khasra No

(Loan A/C No.) L9001060141231497 & 17-May-25  Rs, 5,18,956/- All That Part And Parcel Of Residential/Commercial Property Land / | 29-Aug-25
1L9001060135273860, M/S Neetesh Dairy Rs. Five Lac Eighteen Thousand Nine Building / Struclure And Fixtures Properly Situated Al - Kh No. 168,
(Borrower), Neetesh Kourav (Co- Hundred Fifty-Six Only & Rs. 7,08,641/- Rs. | P H No. 145, House No. 164, Mouja Chhitapar, Tehsil- Gadarwara,
Borrower), SmtBavita Kourav (Co- Seven Lac Eight Thousand Six Hundred | Dist- Madhya Pradesh 8004 Sqft East:
Borrower) Forty-One Only As On 13-May-25 Road , West: Self Open Land , North: H/O Pawan Kaurav , South:
Self Open Land
(Loan A/C No.) L9001060837836111 & 17-May-25 Rs. 3,76,490/- All That Part And Parcel Of Residantial/Commercial Property Land / | 30-Aug-25

raseoni, Dist-
t: LIO Seller,
Road

prop

The borrower nawna failed to repay the amount, therefore notice is hereby given to the bofrower and the public in general that the ndersigned has taken possession of the
him/herunder section 13(4) of the said [Act 2002] read with Rule 8 of the said rule on the
«date mentioned in the above table. “The borrower's attention is Invited to provisions of sub section (8) of section 13 of the Act read with rule 8 (6), in respect of time available,
i.e. 30 days from this intimation, to redeem the secured assets.”

The! and is ¥ i not he property and ings with the prope subject! ge of the AU
Small FlnanuBinkL\mHed(P ial Bank) for tand

Date  :02/09/2025 sd-
Place : Jabalpur Officer AU Small Finance Bank Limited
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